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| TEM NO. 104 COURT NO. 12 SECTION | 1B
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NO(s). 56 OF 2006
RAVESH VI THAL PATI L Appel | ant (s)
VERSUS

STATE OF KARNATAKA & ORS. Respondent ( s)

(Wth office report)
Date: 11/03/2014 This Appeal was called on for hearing today.
CORAM : HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI

HON BLE MR JUSTI CE MADAN B. LOKUR

P. Vishwanath Shetty, Adv.
Shankar Divat e, Adv.

For Appell ant(s)

M
M

For Respondent (s) M. K. Parameshwar, Adv.
M. V.N Raghupat hy, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Heari ng concl uded.
Judgnent reserved.
[ Gul shan Kumar Arora] [I'ndu Pokhriyal]
Court Master Court Master

Li st of Books

I ndi an Evi dence Act.

(2003) 1 scC 217

(2013) 7 SCC 108 (paras 23 & 24)
(2010) 10 SCC 353 (paras 26 & 27)
(2012) 11 sCC 347

(2013) 8 SCC 60 (paras 21 & 22)
(2007) 4 SCC 415 (para 34)

NoohkwNE



